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so far as the fonn in which assistance 
'will be 'given to them is concerned we 
have decided that this should be both 
in the fonn of grants and loans. About 
the exact details, Sir, my submission 
would be that it would depend upon 
the local circumstances. 

Shri Ranga: May 1 know whether 
the Government would be good enough 
to enquire whether in any of the 
States-my information is that the,-
have done it-either the Chief Minister 
or the Revenue Minister or both of 
them have gone about on tour----stating 
their purpose to be so--for the pur-
pose of distribution of lands belonging 
to Government and also lands that 
would be accruing to Government as 
a result of the ceiling? The hon. De-
puty Minister just now said that this 
function of distribution of land would 
be entrusted only to the collectors and 
district magistrates and they were ex-
pected to do it in a non-political 
manner. But I want them to enquire-I 
do not wish to make any accusations--
whether any Chief Minister or Re-
venue Minister has gone about on tour 
for the ostensible purpose, as has been 
announced by them, of distributing 
these lands? 

Shri S. N. Mishra: We do not have 
th" tour diaries of the Chief Ministers 
a..,:1. particularly, the purpose with 
which their tours are connected. 

Shri Ranga: I only asked them to 
make an enquiry into this matter. 

Mr. Speaker: No, no. After all, the 
collectors are under the Chief Minis-
ters. 

Shri Ranga: That does not mean that 
a Chief Minister is above politics, 
whereas a collector is expected to be 
above politics. 

Mr. Speaker: Order, order. I am not 
going to allow any argument on that. 
The Chief Minister cannot get out of it. 

Shrl Kodiyan: May I know the total 
number of persons who will be settled 

according to the schemes already in-
cluded in the State Plans? 

Shrl S. N. Miura: All these things 
will have to be settled in future; we 
have just embarked on this. 
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Will the Prime Minister be pleased 
to state: 

(a) whether the scheme to set up a 
second atomic plant in the Punjab-
Delhi-Rajasthan area has been finalis-
ed; 

(b) if so. the name of the place 
where it will be located; and 

(c) when work on it will sta'rt? 

The Parliamentary Secretary to the 
Miuister of External Mairs (Shri 
Sadath Ali Khan): (a) Not yet. 

(b) and (c). Do not arise. 

Shri Bam Krlshan Gupta: lV.iay I 
know whether Government have re-
ceived any suggestions from the 
Punjab Government to set up this 
plant in Punjab; if so, the name of 
the place suggested by the Punjab 
Government? 

The Prime Minister and Minister 
Of External AIIairs (Shri Jawaharlal 
Nehru): Government have received 
suggestions from a variety of State 
Governments including Punjab. 
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Shri D. C. Sharma: May I know if 
any technical committee or any other 
kind of committee has been formed 
to settle the location and other things 
regarding this atomic plant; if so, what 
is the composition of that committee? 

Sbri Jawabarlal Nebru: I ail not 
know, Sir. The whole of the Atomic 
Energy Commission is a technical 
committee. 
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Will the Minister of Commerce anel 
Industry be pleaSed to refer to the" 
reply given to Starred Question No. 
1774 on the 27th April, 1961 and state: 

(a) whether any decision has been 
taken by the United Kingdom to asso-
ciate itself with the European Com-
mon Market: 

(b) if so, its effect on Indian exports 
to the United Kingdom and other coun-
tries: 

(c) whether the question of U.K. 
joining the European Common Market 
was discussed at the annual Confer-
ence of Commonwealth Econonilc Offi-
cials held in London from 24th May," 
1961; and 

(d) the views expressed thereon by 
the repre3entatives of the various 
Commonwealth countries? 

The Minister of Commerce (Sbri 
Kanungo): (a) The U.K. Government 
have decided to make a formal appli-
cation with a view to joining the Euro-
pean Economic Community, and nego-
tiations in that' behalf will take place. 

(b) As the exact terms of Britain's 
accession are itill to be negotiated, its 
precise effects on Indian exports can-
not be assessed at present. 




